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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 
CUTTACK BENCH, CUTTACK 
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Applicant(s) 

Versus 

....00 	 Respondent(s) 

Date 	 Order with Signature 

1. Li.4.11. Issue sotice on the questios of admissios. 

Show cause be filed by 18th necember, 1991 and this 

matter may come up on 19th Decem er, 1991 for 

admissios, RuiSites are said to have been filed. 

Office to verify and issue. 

L 
Vice-C ha irma* 

Lwi25 m".) 

2 
	

19.12 91 	There is no appearance on the side of the petitioner. 

The case stands dismissed for default. Inform the parties. 

kl/N., 
VIC E-CHAIRNAN 


